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Report of the Joint Committee in compliance with the order dated. 12/01/2021 issued
by the Hon’ble National Green Tribunal in the matter of O.A. No.103/2020

1. Back Ground:-

The allegation in this application is regarding the proposed power loom in

the “Mixed Residential Use Zone” by 4th respondent in S.No.1602A1B of
Tharamangalam Village of Salem District in violation of the zone regulations
under the Town and Country Planning Act, 1971. Acéording to the applicant, as
per the Town and Country Planning Act, 1971 in the approved Town Planning
Plan, the proposed area is shown as mixed zone where establishment of power
loom is not permissible. Also, there are residential houses and Educational
Institutions nearby and even on account of the existence of some power looms
which were functioning in that area, lot of noise pollution is being caused
affecting the health of the people. It is understood that overlooking the guidelines
and regulations, the authorities have illegally granted permission and on that basis
he is trying to establish a power loom in the disputed area. If this is allowed to

come, then the people of the locality will be further affected.

The applicant filed the application seeking the following reliefs:-

a. Direct the respondent to shift the proposed power loom industry being
established at S. No. 16024 1B of Tharamangalam Village to any other area with
appropriate zone classification under the Town and Country Planning Act,
1971.

b. Issue an order of permanent restraining the 3rd respondent from providing
electricity comnection to industries located in residential areas, including

disconnection of the electricity connection if any provided to the 4'h respondent.

The Hon’ble National Green Tribunal (SZ), Chennai in the matter of Original
application No. 103/2020 field by Thiru.S.Sakthivel against the Power Looms located in
Tharamangalam, Omalur Taluk, Salem District passed an order dated. 10/07/2020 in para
11 that

“In order to ascertain the violation of the siting criteria and other aspects and
pollutions alleged by the applicant and possible impact of pollution, as pollution free
environment is part of right to life for the people of the locality, we feel it appropriate to
appoint a Joint Committee comprising of a Senior official ﬁ'om Regional Office of
Central Pollution Control Board, Chennai, the District Collector, Salem District and a
Senior Scientist or an Officer attached to the Tamil Nadu Pollution Control Board as

nominated by the Chairman, Tamil Nadu 6 Pollution Control Board to inspect the area

in question and submit a factual and action taken report if there is any violation and

also to ascertain the possible impact on environment, particularly air and noise pollution




that is likely to be caused on account of the operation of the unit, if it is allowed to come
and existence of residential houses, schools and other silent zones near the proposed
unit and also the carrying capacity of the allowing such units to come in that area with
reference to air and noise pollution likely fo happen and submit a factual and action

taken report to this Tribunal within a period of two months.”

In compliance of the above, mentioned order, the Chairman, Tamil Nadu Pollution

ControllBoard, Chennai constituted a Committee comprising of the following officials.

S1.No Committee Members

1. | The District Collector, Member
Salem.
2. | Scientist, Member
Central Pollution Board,
Chennai.

3. | District Environmental Engineer, Member / Convener
Tamil Nadu Pollution Control Board,
Salem.

4. | Assistant Director(ILab), Member
Advanced Environmental Laboratory,
Tamil Nadu Pollution Control Board,
Salem District.

The joint committee filed a report before the Hon’ble NGT. Based on that, the
Hon’ble NGT Chennai passed on order (Annexure-T) dated. 12/01/2021 with the following

terms and references to the committee.

I. Whether running of a power loom is a permissible activity as pef the Town Planning
Scheme or as per the Municipal law.
II. The category ofa power loom industry.
[I. Whether consent order is to be obtained by the power loom unit.
IV. Whether power loom units have got any permission from the activities.
V. Violation of mixed residential use zone.
VI. Ambient Noise survey has to be taken at different point of time.

VII. Remedial measures are to be taken for mitigating the noise.

2. Compliance of the terms and reference

1. Whether running of a power loom is a permissible activity as per the Town
Planning Scheme or as per the Municipal law.

The Municipal administration and water supply (MA.I) Department, Tamil Nadu
issued G.O (Ms)No. 18, dated. 04/02/2019 under the Tamil Nadu Town & Country
Planning Act, 1971 as the Tamil Nadu combined Development and Building Rules, 2019.
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The zoning regulation of the above said Rules, it is reported in annexure - xviii, sub
division- xxiii (Anmnexure-II) that the following “activity is permitted in residential use

zone”.

“Industries listed by the Tamil Nadu Pollution Control Board as Green industries

listed in Annexure-III an
d subject to maximum installation of 30 HP”.

In addition, the additional Director, Directorate of Town and Country planning has
reported vide her letter dated. 09/02/2021 (Annexure-IV) that power loom activity is

permitted in residential area.

In view of the above, All the power looms are in operation with less than SHP

motor. Hence, power loom is permitted in residential area and mixed residential area.

The Executive Officer, Tharamangalam selection grade Town Panchayat,
Tharamangalam reported in his letter dated 15/09/2020 that power looms have not obtained
building permission. Copy of the letter is submitted vide Annexure-V.

IIl. The category of a power loom industry.

The Joint Committee has found that power looms are classified under the Green
category (Category No. 3034) vide TNPCB Proceedings No. 06 dated. 02/08/2016 based

.on the CPCB guidelines on classification of industrial sectors.

In Tharamangalam, power loom units are tiny sector unit and there is no Air

‘pollution from this unit since Ambient Air Quality survey was carried out in 4 locations in

this Town. The report of analysis reveals that the particulate matter level is well below the
prescribed limit. CPCB has not considered noise as a pollutant during categorization of

industries.

II. Whether consent order is to be obtained by the power loom unit.

The Joint Committee has found that power looms are classified under the Green
category (Category No. 3034) vide TNPCB Proceedings No. 06 dated. 02/08/2016 based
on the CPCB guidelines on classification of industrial sectors. Hence, these units are

coming under the consent mechanism.

In Tharamangalam, power loom units are tiny sector unit and there is no Air
pollution from this unit since Ambient Air Quality survey was carried out in 4 locations in
this Town. The report of analysis reveals that the particulate matter level is well below the
prescribed limit. CPCB has not considered noise as a pollutant during categorization of

industries.




IV. Whether power loom units have got any permission from the activities.

There are about 1500 power looms are located in Tharamangalam area with free
power supply of 750 units for two months. Out of which, only 8 power loom have obtained
consent order of the Board. More than 10000 power looms could be located in Salem

District alone.

The Executive Officer, Tharamangalam selection grade Town Panchayat,
Tharamangalam reported in his letter dated 15/09/2020 that power looms have not obtained

building permission copy of the letter is submitted vide Annexure-V.

V. Violation of mixed residential use zone.

The Municipal administration and water supply (MA.I) Department, Tamil Nadu
issued G.O (Ms)No. 18, dated. 04/02/2019 under the Tamil Nadu Town & Country
Planning Act, 1971 as the Tamil Nadu combined Development and Building Rules, 2019.

The zoning regulation of the above said Rules, reported in annexure-xviii,
subdivision- xxiii (Annexure-II) that the following “activity is permitted in residential use

zone”.

“Industries listed by the Tamil Nadu Pollution Control Board as Green industries

listed in Annexure-VI and subject to maximum installation of 30 HP”.

In addition the additional Director, Directorate of Town and Country planning has
reported vide her dated. 09/02/2021 (Annexure-TII) that power loom activity is permitted

in residential area.

All the power looms are in operation with less than SHP motor. Hence, this activity

is permitted in residential area and mixed residential area.

The Executive Officer, Tharamangalam selection grade Town Panchayat,
Tharamangalam reported in his letter dated 15/09/2020 that power looms have not obtained

building permission copy of the lettef is submitted vide Annexure-IV.

VI. Ambient Noise survey has to be taken at different point of time.

Ambient Noise survey has been carried out in residential area, commercial area,
mixed residential area and silence zone from 13/10/2020 to 17/10/2020. 24 hours
continuous Noise monitoring has been carried out during day (10 — 12 samples) and Night
time (4 — 5 samples) from Ward No. 1 to Ward No. 18 (all the wards) with 30 minutes

samjaling frequency.
The Ambient Noise level survey details is submitted vide Annexure-VL

The consolidated day and Night monitoring in different locations and different time

is tabulated below.



2. Status of Ambient Noise Level in Tharamangalam Town

I. Ambient Noise Level Monitoring report is tabulated below. (During day time)

SL Ward Date of Equivalent Lmin | Lmax | Observed land
No survey Sound Pressure use clarification
level over a
period of 16 hrs.
(0600 to 2200
hours) dB(A)
1. 1% ward 14.10.2020 53.1 41.8 99.5 | Residential
2. 2" ward (i) 14.10.2020 54.25 41.4 89.6 | Residential
3. 2" ward (i) | 16.10.2020 65.84 46.8 100.3 | Commercial
4. 3™ ward 15.10.2020 63.36 42.4 102.1 | Residential
A 4" ward(i) 13.10.2020 52.69 36.7 |76.4 |Residential
6. 5™ ward 13.10.2020 49.87 39.0 |82.2 |Residential
7. 6™ ward 15.10.2020 59.43 40.1 92.0 | Residential
8. 7% ward 16.10.2020 46.56 35.8 |56.8 | Residential
9. 8™ ward 16.10.2020 81.15 59.6 117.4 | Commercial
10. | 9™ ward 15.10.2020 66.17 48.7 107.4 | Residential
11. |10™ ward 14.10.2020 57.36 43.0 |92.3 | Silence Zone
12. | 11® ward 17.10.2020 43.94 36.2 | 785 Residential
13. | 12" ward 15.10.2020 64.98 453 |102.6 |Mixed
14. [ 13" ward 14.10.2020 55.27 42.3 88.4 | Residential
15. | 14" ward 13.10.2020 49.43 36.6 95.8 | Residential
16. | 15® ward(i) | 13.10.2020 51.57 379 | 954 | Residential
17. | 16 ward(i | 18.10.2020 56.63 419 |93.6 | Silence Zone
18. | 16™ ward(ii) | 14.10.2020 68.86 55.8 | 94.7 | Residential/Agri
19. | 17" ward 16.10.2020 83.56 619 |117 | Commercial
20. |18®ward . |13.10.2020 49.06 40.5 83.5 Silence/
Background
21. | 18™ ward(ii) | 14.10.2020 5117 35.6 | 88.4 | Residential/
School
22. | Jalakandapur | 13.10.2020 72.44 44,1 |94.5 |Residential*
am GRV ;
23. | Milakaikaran | 13.10.2020 63.97 55.8 |94.7 |Residential
ur
24. | Sakthivel 14.10.2020 54.94 442 | 80.6 | Residential
House

*In side the power loom within 1m from the source

II. Ambient Noise Monitoring report is tabulated below - (During Night time)

Sl
No

Ward

Date of
survey

Equivalent
Sound
Pressure
level over a
period of 8
hrs. (2200 to
0600 hours)

Lmin

Lmax

Observed land use
clarification

1% ward

14.10.2020

54.05

48.3

80.6

Residential




83.6

7 T 2@ ward (i) | 14.102020 |  53.08 134 Residential
3. | 2°9ward (i) | 16.10.2020 63.53 43.7 83.3 | Commercial
Y 39 ward | 15.10.2020 4413 36.4 83.8 | Residential
5 4% ward(i) | 13.10.2020 45.53 41.8 76.6 | Residential
6. 5% ward | 13.10.2020 47.97 40.7 89.5 | Residential
7. 6% ward | 15.10.2020 43.75 34.5 83.8 | Residential
8. 7% ward 16.10.2020 63.09 43.2 90.2 Residential
9. 8% ward | 16.10.2020 78.47 56.0 1133 | Commercial
10. | 9% ward | 15.10.2020 55.46 41.2 93.0 | Residential
11. | 10%ward | 14.10.2020 48.9 40.5 91.4 | Silence Zone
12. 11" ward 17.10.2020 60.12 46.7 88.5 Residential
13. | 12%ward | 15.10.2020 51.26 41.1 83.5 | Mixed
14. | 13%"ward |14.10.2020 48.79 402 90.8 | Residential
15. | 14®ward | 13.10.2020 57.41 37.6 87.9 | Residential
16. | 15% ward(i) | 13.10.2020 51.64 37.9 88.6 | Residential
17. | 16® ward(i) |17.10.2020 42.86 259 84.8 Silence Zone
18. | 17%ward |16.10.2020 79.68 56.0 1184 | Commercial
19. | 18® ward(i) |13.10.2020 49.62 40.1 108 | Silence/
Background
20. | Sakthivel | 14.10.2020 37.13 314 67.6 | Residential

House

Residential, 4 commercial/mixed, 4 silence zones and 3 locations at source which are all
falls within the region from Ward No.; 1 to 18 of the Tharamangalam Town Panchayat,
Salem District during October 13-18%, 2020. As the streets are narrow, the measuring
instruments are placed at free space keeping at least one meter free distance all around so

as to avoid influences of other sources and hindrance of free measurement. The average

Ambient noise level measurement was carried out at 27 locations covering 16

values of 30 minutes intervals were recorded and computed for day and night average at

each location. Day time monitoring was carried out from 6 am to 10pm for 16 hours and-

night time monitoring was carried out 10pm to 6am for 8 hrs. The parameters measured

during the day time and night time averages were computed as Leq, Lmin, Lmax, L10,

L50& L90in dB(A), which are depicted in the table.

The average Ambient Noise level, Leq at the applicant residence was 54.94 dB(A).
Though it is within limit, some time it exceeded the limit. Noise level was 37.13 dB(A)
during night time which is well within the limit of 45dB(A).

in residential area in Tharamangalam area.

However the average Ambient Noise level is slightly more than the prescribed limit




3. Ambient Noise level at different distances from a power loom.

S1. Distance Mr.Murugesan Thiru.Sekar
No “M?” power loom ward-18
(ward-16) dB(A) dB(A)
L Leg
L. 10mts 84.1 67.0
2. 20 mts 70.7 64.5
3. 30mits 64.4 56.9
4. 40mts 58.4 50.0
3. 50mts 64.3 45.2
6. 60mts 60.0 42.7
7. 70mts 57.8 39.0

The above result reveals that the Noise level is less at the ‘distance of 100m from a

power loom. Hence, it is concluded that power looms can be permitted/allowed to operate

with proper Noise control measures at a distance of 100M away from a residential house

(approved / Not approved).

Ambient Noise level in vicinity of complainant residence

The complainant reported about & Nos. of power looms located nearby to his

residence. Hence, Ambient Noise Level survey were carried out at three locations and the

results are tabulated below

S1.No | Name and address of the | Date of Ambient =~ Noise | Remarks
power loom survey level, Loq dB(A)
Idle I
- operation
1 | M/s.N. Selvaraj Power |27.01.2021 53.6 69.3 The ANL survey
loom, 70.0 was carried out at
6/3-2 Kaatu 68.9 distance of 10m
Velayadudha Mudali 713 from the power
Sandhu, : ’ loom
Tharamangalam 75.9
76.4
2. I. M/s.A.Selvaraj 03.02.2021 |48.2 68.6 The ANL survey
power loom, was carried out at
II. M/s.Muthulingam 65.4 distance of 6m
Power loom from the power
III. M/s.A.Gnanaprak loom
asam Power loom
Kaatu
Velayadudha
Mudali Sandhu,
Tharamangalam
3 I. M/s.Rukumani 03.02.2021 48.6 52.8 The ANL survey
power loom was carried out at
II. M/s.Dhanabagiya 53.0 distance of 2m
m power loom, 5779 from the power




Tharamangalam 54.6 loom

4 M/s.P.Manoharen 23.02.2021 | 55.6 62.4 The ANL survey
Powerloom, | was carried out at
57.3 63.8 distance of 2Zm
from the power

loom
5 M/s.Madhulingam 23.02.2021 533 68.2 The ANL survey
Power loom, was carried out at

distance of 2m
from the power

loom
6 M/s.Kuberan Power | 23.02.2021 | 44.6 65.1 The ANL survey
loom, 6% ward, was carried out at
Tharamangalm 672 - distance of 8m
12 distance from the

power loom

The Noise Pollution (Regulation and Control) Rules, 2000, Clause 7(1) as follows:

“4 person may, if the noise level exceeds the ambient noise standards by 10 dB(4) or more
given in the corresponding columns against any area/zone (or, if there is a violation of any
provision of these rule regarding restrictions imposed during night time), make a complaint to the

authority”.

The noise level standards permitted and allowable limits (as per Noise Pollution

(Regulation and Control) Rules, 2000) limited upto is given below:

SINo | Ambient Noise Level Standards for | As per allowable limit by Noise pollution
Residential Zone (Regulation and control Rules, 2000)
4 45 (Night time) 55 (Night time)
2. 55 (Day time) ' 65 Day time)

The above Ambient Noise Lev-el Measured around the Complainant residence reveals
that the noise level exceeds the ambient noise level standards by 10 dB(A) or more around the
Power looms such as M/s.A.Selvaraj power loom, M/s.Muthulingam Power loom,
M/s.A.Gnanaprakasam Power loom -and M/s. N. Selvaraj Power loom, 6" Ward,
Tharamangalam. Hence, Show Cause Notice under the Air (P&CP) Act, 1981 as amended
has been issued to the above said units. Further action will be taken by the Board on receipt

of the reply from the power looms..

4. Status of Ambient Air Quality

The 24-hours Ambient air quality samples of Particulate matter (PM;,) collected on
eight hourly basis and gaseous samples of Sulphur Dioxide (SO,) and Nitrogen Dioxide
(NO,) collected on four hourly basis and further compuied to 24

ourly av

0 ] '
PR PP P V-G & L ¥ el s




7

concentration as to compare with prescribed 24-hourly ambient air quality standard limits

as notified in the National Ambient Air Quality Standards. The analysis results of 24hourly

average is depicted in the table.

Ambient air quality analysis results of Tharamangalam area for the period from
13.10.2020 to 18.10.2020

13.10.202 | 15.10.2020 | 17.10.202 | Comp
Monitored Parameters/ 0 ; 0 - Standard
o ance Sk
Locations Pollutants to to Limits
16.10.20 status
14.10.20 18.10.20
I Particulate
[hiru.R.Ganes
St e ?gﬂteg 48.0 49.0 51.0 Yes | 10
10 ,
11/357, New ug/m’ 0
street-3 Ward No
L A Sulphur
arameangaam | Dioxide
Salem District (802) ug/m3 4.6 6.1 5.7 Yes 80
Nitrogen
Thcpaide 13.9 12.9 127 Y 80
(NOQ)]J- g/m3 £ . 5 €s
Tt Thiflact § Particulate
mt. Thulasi Sc- Matter
346, Raiv Gandhi (PMy0) ],Lg/m3 51.0 54.0 53.0 Yes 100
Nagara, Thulasi
House Ward No Sulphur
o, Dioxide o ~ b
Tharamangala (SO,)ug - 8.2 1.9 : es
Nitrogen
g\%ﬁfg s 18.7 152 13.7 Yes | 80
5
o e Particulate
Thiru.K. Mat Matter
yalagan S/o (PMio) pg/’® 48.0 49.0 45.0 Yes 100
Kandasamy,
PattappanK((i)il Sulphur
Street, Ward no- Dioxide
L Tharamanga_[a (SOg)pg/m3 8.0 6.9 6.3 Yes 80
m, Salem Dist
Nitrogen
g&gﬂ)‘fg s 14.4 15.1 13.3 Yes | 80
2
Thiru.S.Subra Particulat
manyan S/o Sitan, | e Matter 45.0 44.0 42.0 Yes || 10
MGR Colony, (PM,o) pg/m’ : 0
Ward
No.4
® o st : 6.5 6.3 Yes 80
Tharamangala m, ]S:)il;':;sz 98
Salem Dist | 05 g/m3
Nitrogen
ook 149 14.1 144 | Yes | 80

(NO2)pg/m’




The above analysié resultsiréveal that the concentration of Particulate
matter (PM,o), Sulphur Dioxide (SO-) and Nitrogen Dioxide (NO-) measured at
all four locations in Tharamangalam area are within the prescribed 24 hourly
Ambient Air Quality Standard limits as notified in the National Ambient Air
Quality Standards and thus complying with the Standards. It is also observed
that the air pollution in this area is far below the prescribed standards limit
and no other sources are found except vehicle movement of the inhabitants in
this vicinity.

5. Ambient Noise level with PVC strip curtain at power loom.

In order to reduce Noise in Ambient, a strip curtain provided in two units and
measured Noise reduction level as tabulated below. There is reduction of Noise level of 5
to 7 dB(A).

Sl ~ Place Ward-16
No Without PVC strip curtain With PVC strip curtain
dB(A) dB(A)
Average Leq Average Leq
1. Thirumurugan 65.01 60.64
ward-16
2 |4"ward 5638 49.03

The above result shows that the strip curtain in the door opening helps to reduce the
Noise level of around 6dB(A). Hence, curtain made of good absorption material is

recommended as Noise control measures by the committee. Number of plastic layers may

be increased in such a way that the incremental noise due to power loom on Ambient Air

at the boundary of public place shall not exceed 10dB(A).




6. Conclusion

1. Most of the power looms are being operated by the house owner and his family
themselves. No labour is engaged. Power looms are used as their residence too.
One or two persons are operating a power loom. The investment will be one or

two lakhs for a power loom.

2. Free power supply has been effected by the Govt. of Tamil Nadu to the power
loom units in Tamil Nadu. Each power loom can avail 750 units once in two

months.

3. The Assistant Engineer, TANGEDCO, Tharamangalam furnished the list of 1797

Nos. of power looms in Tharamangalam Town.

4. The 24 hours continuous Ambient Air quality survey was carried out at four
places on 13/10/2020, 15/10/2020 & 17/10/2020. The Test Report reveals that the
parameters such as particulate matter, Sulphur dioxide and Nitrogen dioxide are

well within the prescribed limits.

5. The Average Ambient Noise level is slightly more than prescribed limit in
residential area since the Noise Pollution (Regulation and Control) Rules 2000
Permits up to 10dB(A) allowance or exceedance from the ambient noise

standards.

6. The Ambient Noise level, Leq at the applicant residence was 54.94 and
37.13dB(A) during day and night time respectively. The prescribed standard is 55
& 45dB(A) in day and night time respectively. Thus complied with the National
Ambient Noise Standards.

7. As per the Ambient Noise level report, the average Ambient Noise level is slightly

more than the prescribed limit in residential area in Tharamangalam area.

8. The Noise level can be controlled by providing a strip curtain to control 5 to 7
d(B)A.

9. Power loom can be established with proper Noise control measures at a distance
of 100m away from a residential house. At present, there is no siting criteria for

siting up of power looms.

10. Siting criteria for setting up of new power looms;

i. A new power loom shall obtain plan approval and consent to establish from
the Tamil Nadu Pollution Control Board i
ii.  New power loom shall not locate within 100M from approved / non approved

residence, layouts, NH/SH, educational institutions,” hospitals and public

worship places.

iii.  There should be at least 200 m distance in between two power looms.




iv.  TANGEDCO shall not sanction power supply to the power looms without
prior plan approval from local body and consent orders from the Tamil Nadu

Pollution Control Board.

11. TNPCB shall recategorize the tiny sector power looms based on number of power
looms, Water & air pollution (including Noise) potential, Solid & Hazardous

waste generation and sanctioned power load.

12. Show cause notice have been issued to the power loom units M/s. Selvaraj
Power loom, M/s. Gnanaprakasam power loom, M/s. Muthulingam power loom
and M/s. N.Selvaraj power loom since they are located nearer to the complainant
residence and also letting out Noise more than the prescribed time. Further action

will be taken against the units in case the units failed to control Noise.

7. Remedial measures and recommendation for the existing power loom (Existing
means installed on or before 26/03/2020 in Tharamangalam Town)

1. The power looms should be operated in between 6 A.M to 6 P.M in Tharamangalam
Town area. |

2. The power loom shall not enhance their capacity by adding more looms or any
means.

3. Additional power loom should not be installed within the existing power loom.

4. TANGEDCO should not effect additional power load to the existing power loom in
Tharamangalam area. The Superintending Engineer, TANGEDCO, Mettur Salem
District should issue necessary instruction in this regard. ‘

5. The Executive officer, Selection Grade Town Panchayat, Tharamangalam shall not
issue any perﬁlission / plan approval for the expansion activities for the existing
power looms.

6. All the existing power looms shall provide adequate noise control measures at the
doors and windows to reduce Ambient Noise Level within three month time and the
compliance report shall be submitted by the Executive officer, Selection Grade
Town Panchayat, Tharamangalam to the TNPCB. |

7. Ambient Noise monitoring shall be carried out at the applicant residence after
providing Noise control measures in the respondent No.4.

8. TANGEDCO can impose fine if any unit operates after 6 P.M.

9. Utmost care shall be taken in maintenance of the power looms in good working
condition so as to minimize the noise generation at bare minimum.

10. TNPCB shall impose Environmental Compensation as per tlhe Executive Officer,
SGTP, Tharamangalam recommendation, if the existing power loom units fail to

provide strip curtain at the door openings within three months.
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11. The Executive Officer, Selection Grade Town Panchayat, Tharamangalam shall

monitor the operation time of the power loom and the strip curtain made of good
adsorption material installation. If there is any violation in this regard, action
should be initiated against the power loom including seizure of raw materials and

products etc.,

For the Proposed power loom units in Tharamangaam Town

L.

A new power loom shall obtain plan approval and consent order from the Tamil
Nadu Pollution Control Board in Tharamangalam Town area.

New power loom shall not locate within 100M from approved / non approved
residential, layouts, NH/SH, educational institutions, hospitals and public worship

places in Tharamangalam Town area.

. There should be at least 200 m distance in between two power looms.

TANGEDCO shall not effect power supply to the power looms which have not
obtained plan approval from local body and consent orders from the Tamil Nadu

Pollution control Board in Tharamangalam Town area.
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District ¢ Collector, Scientist - C, District Environmental Engineer,
</ Salem District. Central Pollution Board, = Tamil Nadu Pollution Control Board,
kel . Chennai. Salem.
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Advanced Environmental Laboratory,
Tamil Nadu Pollution Control Board,

Salem.
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Item No.12 BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 103 of 2020 (SZ)
(Through Video Conference)

IN THE MATTER OF:

S. Sakthivel ...Applicant(s)

Vs

The District Environment Engineer, ...Respondent(s)
The Tamil Nadu Pollution Control Board and others.

Date of hearing: 12.1.2021

CORAM:

HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE MR. SAIBAL DASGUPTA, EXPERT MEMBER ;

For Apphcant(s) Mr. Yogeshwaran

- For Respondent(s): Sri. Kasirajan represented by
Ms. Meena, for R1
Dr, V R. Thm.marayanan for' R2

Sri. Abdul Saleem for R3
. o ' ORDER . .

As per order dated 10;7.'20’20 ; this Tribunal has'conétimted a Joint
Committee to go into the qﬁestion and submit a report and posted the
case to 11.9.2020. On 11.9.2020, it was adjourned to 15.12.2020 and
- on 15.12.2020, it was adjourned to today by notification.

2. When the matter came up for hearing today through Video
Confefence, Sri. Yogeshwaran represented the applicant. Sri.

Kasirajan through Ms. Meena represented 1st respondent, Dr. V.R.

Thirunarayanan represented the 2nd respondent and Sri. Abdul




Saleem appeared for 34 respondent.

3. We have received the report by the Joint Committee. The report
of the Joint Committee is general in nature and there are certain
contradictions regarding the observations made by the committee
members as well as the Expert Member appointed to conduct the
carrying capacity study regarding the noise level in that area.
Further, it is not stated in the ‘report whether running of power loom is
a permissible activity as per the Town Planning Scheme or as per the
Municipal Law -irii'trlat area and the category in which the activity falls
and whether ‘consent’ to be obtained by them and whether they have
.got any pIE’,I'I’IIISSIOIl from the authorities for doing this act1v1ty

4. These thmgs are not mentloned in the report. Further, they have
not memioned \any‘thing abour _. ‘thle siting crite_‘ria, though it was
mentioned that eome thing wﬂl have Ito be carried o!ut. if new power
loom is est.abhshed

5. It may be mentmned here that ‘as per the notlficatmn produced
by the applicant' along with the application, in a mixed residential
zone and such type of activity is not permitted. Further, if the capacity
of the electric motor which is likely to be installed is having more than
20HP for running any industry then, that can be established only in
commercial zone and not mixed residential use zone.

6. Inspite of all these things, the committee has not made any

mention about the violations of the mixed residential use zone and




also the permitted activity as per the notification issued by the Tamil

Nadu Government itself in this regard.

7. Further, the committee has taken only the average noise level
that has been calculated in different locations for the purpose of
assessing the noise level. But that appears to be not the proper
approach but that will have to note the noise level that is being
emanated from the industry on each occasion at different point o time.
It has to be calculated on the basis of the actual noise that has been
recorlded at the .tin-ne of inspection and also the I;easo_n for the same
and if any ;emedial measure is required, they have to suggest the
remedial fnléasures while conducting the activity 1f the activity is
permis.éibie :activity in that area. Merely because 'certa.lir'liiaéfivities are
being done in the residential hbu,ses by the family membgfs as their
livelihood, but “it is not a'_; i;érﬁlissible a.lctivity égamst the
environrriepfcal‘ norfns, then the s;ine:"cannot't;el pe.r;lnit"te(;i in law. We
have sympathy for such pj)éil‘son's‘. but that would qétllllelp thé violators

to perpetrate the violation if it is an impé'rj'rlnissiblé' activity.

8. So the committee is directed to file a further report regarding the

observations made by this Tribunal and the remedial measures to be
taken for mitigating the situation and even if any shifting has to be
done to relocate the same without affecting their livelihood, then that
also will have to be considered by the District Collector and come with

their proper action plan in this regard. The Committee is directed to




conduct further noise monitoring test and submit the report to this
Tribunal through e-filing in the form of Searchable PDF/OCR Supportable

PDF and not in the form of Image PDF along with necessary hardcopies to

be produced as per Rules.
9. The committee as well as the District Collector are directed to

submit the report to this Tribunal on or before 12.2.2021

10. The Pollution Control Board is directed to monitor the noise
level conﬂnuously so as to aécertam level of noise emanated from the
alleged mdustry and submit their mdependent report regarding the
same. | H b

11. Tllle_._ ﬁegistry is directed to communicate this order to the
Members_bf the committee as well as official respondents "chrough e-
mail immediately 'l'so as to enabIé them to comply with the direction of
this Tribuﬁél.

For consideration of further report, post on 12.2.2021

(Shri. Saibal Dasgupta]
0O.A. No.103/2020

12.1. 2021
Kkr
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- ABSTRACT

Rules - Framing of the Tamil Nadu Combined Development and Building Rules,
2019 - Notification - Issued. '

=
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MUNICIPAL ADMINISTRATION AND WATER SUPPLY .(MA.I) DEPARTMENT
G.0.(Ms) No.18

Dated: 04.02.2019

(Thiruvalluvar Aandu 2050,
Vilambi, Thai - 21)

Read:

1. From the Secretary, MoUD, GOI, D.O.No.K-14011/ 83/2016-UD-I1, dated
: 12.09.2016.

2. From the Member-Secretary, CMDA, letter No.C1/ 20172/2013, dared
09.03.2017 and 02.06.2017.

3 G.0.Ms.No.81, MAWS(MAL) Dept dated 21.08.,2018.

4, From the Principal Secretary/Member-Secretary, CMDA,

: D.0.Ir.No.C1/14867/2018, dated 24.10.2018.

B Meeting held on 22.11.2018 to discuss the recommendations of the
Committee on the comments from public.

6. From the Principal Secretary/Member-Secretary, CMDA,

D.0.Ir.No.C1/14867/2018, dated 29.11.2018.

7. The Public (SC) Department, letter No.C.D No.18 (02/2019), dt.19.01.2019;

communicating the Extract of the Minutes the meeting of the Council of
Ministers held on 18.01.2019. '

ORDER:

There is a need to ensure more efficient and sustainable utilization of scarce
land, ensuring availability of land for various purposes to make housing more
affordable, ensure effective enforcement of regulations relating to development and
building constructlon and to promote ease of doing business in the State of
Tamil Nadu. Therefore, the Government after careful consideration, have decided to
revise and re-issue various existing Building Rules under various Acts for
Corporations, Municipalities, Town Panchayats and Village Panchayats and
Development Rules/Regulat[ons issued under the Tamil Nadu Town & Country
Planning Act, 1971 as the Tamil Nadu Combined Development and Building Rules,
2019,

2. The Tamil Nadu Combined Development and Building Rules, 2019
are aimed at simplifying the rules and procedure for approval, for
development of layouts and buildings with focus on safety, security and
sustainability as also to enhance consistency and transparency. This exercise




is based on a number of studies, reports and International consensus
reflected in the United Nations Habitat’s New Urban Agenda, which advocate
greater urban density and compactness of cities to promote better use of
scarce land and the easing of Floor Space Index (FSI) restrictions to enable
persons belonging to the Low Incorne Group to buy houses at affordable
prices. Provisions of the National Building Code, 2016 and the Model
Building Bye-laws, 2016 have also been incorporated. The Rules cover the
provision of barrier free environment for differently abled, elderly, children,
Rain Water Harvesting, Re-cycling of Grey Water, Solar Energy Capture,
Provision of Closed Circuit Televisions and Regulation of Swimming Pools.

3. Accordingly, the appended Notification will be published in an
Extra-Ordinary issue of the Tamit Nadu Government Gazette dated 04.02.2019.

4. This G.O. issues with the concurrence of Housing & Urban Development
Department vide its U.0.No.2167/ UD4(3)/2019, dated 01.02.2019.

(BY ORDER OF THE GOVERNOR)

" HARMANDER SINGH :
PRINCIEAL SECRETARY TO GOVERNMENT

To

The Works Manager, Government Central Press, Chennai - 600 079.
The secretary to Governor, Raj Bhavan, Chennai - 600 022.

The Additional Chief Secretary, RD&PR Dept, Chennai - 600 009.

The Principal Secretary, Hg&UD Dept, Chennai - 600 009.

Tha Member Secretary,Chennai Metropolitan Development Authority,
Chennai — 600 008.

The Commissioner, Greater Chennai Corporation, Chennai - 600 003.
The Commissioner of Municipal Administration, Chennai - 600 005
The Director of Town and Country Planning, Chennai — 600 002.

The Director of Town Panchayats, Chennai 600 108.

The Director of Rural Development and Panchayats Raj, Chennai-600 015.
Copy to

The Secretary to Chief Minister, Chennai - 600 009.

The Senior Personal Assistant to Dy.Chief Minister,Chennai — 600 009.
The Sr P.A. to Minister (MA&RD and Impl, Spl, Prgm), Chennai - 600 00°.
The Law Department, Chennai - 600 009,

The Hg&UD Dept, Chennai - 600 009.

The RD&PR Dept, Chennai - 600 009,

. SEJSE,

// forwarded by order //

L. f@nw;:\/l«gf«/.

Section Officer.




Annexure — XVIII
[See rule 33]
Zoning Regulations

Residential use zone

(1) In this zone buildings or premises shall be permitted only for the following purposes

and accessory uses. Permissible non-residential activity shall be limited to one in a
sub-division.

i)

i)

iii)

vi)

vii)

viii)

xiii)

Xiv)

Any residence including dwelling, detached, semi-detached, tenements or flats
and service apartments.

Professional consulting offices and incidental uses thereto occupying a floor

area not exceeding 40 sq.m.

Nursery schools, Primary Schools, High Schools, Higher Secondary Schools,
Libraries and reading rooms.

Parks, play grounds, farms, gardens, nurseries, including incidental buildings
thereon.

Cottage industries listed in G.0.Ps.Nos.565 and 566 dated 12.3.1962 as
amended and indicated in Annexure - V, with number of workers not exceeding

8 and electric machineries not exceeding 5 H.P.

Installation of Motor for pumping water, Air conditioning, Lifts, Solar Heaters,

Dish Antennas, etc.

Storage of domestic cooking gas cylinders subject to the conditions prescribed
in G.0.M.sNo.329 dated 24.2.1977 viz. the applicant should obtain necessary
clearance from the Director of Fire and Rescue Services and from the Dept. of

Explosives of the Govt. of India.
Working women hostels, old'age homes

Professional consulting offices, Schools of Commerce including Tutorial
Institutions, Govt./Semi Govt. Offices, Banks, Pay Offices, Post Office, Offices of
Electricity Board, Chennai City Corporation, Tamil Nadu Cooperative Milk
Producers Federation Limited, etc. occupying a floor area not exceeding 300

sg.m.

Public Utility Buildings like sewage pumping stations, water works, Fire

stations, Telephone exchanges.

Swimming Pool attached to residential activity in a plot.
Daily or weekly markets serving local needs.

Transport depots, Bus Terminus and Railway Stations.

Burning, Burial grounds, crematoria and cemeteries.
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V)

xvi)

xvii)

xviii) Hostels, Dormitories, Boarding and Lodgin

Xix)

%)

xxd)

Air-conditioned Cinema. Theatres abutting min. 12 m wide road.

Banks and Safe Deposit Vaults, Business Office and other Comumercial or
Financial Institutions occupying floor area not exceeding 500 sq.m. provided
the width of the abutting road is minimum 10m.

Hotels, Restaurants occupying a floor area not exceeding 500 sq.m.

g houses and Welfare Institutions

occupying a floor area not exceeding 500 sq.m. _

Clinics, Hospitals, Dispernsaries, Nursing Homes and other Health {acilities
occupying a floor area not exceeding 500 sg.m. provided the width of the
abutting road is minimum 10m.

Establishments and shops retailing in vegetables, fruits, flowers, fish, meat
and such other daily necessities of the residents, including provisions, soft
drinks, newspapers, tea stalls, milk kiosks, cycle repair shops, internet /
computer centres, ATMs etc. departmental stores occupying floor area not
exceeding 500 sq.m. 0T organized markets.

Bakeries, Confectionaries, Laundries, tailoring, Goldsmith  shops,

hairdressing saloons occupying floor area not exceeding 500 sq.m.

ii) Fuel filling stations, and automobile service stations with installation not

XX1L

exceeding 30 HP.

mu] Industnes hsted by tb.e Tamﬂ Nadu Pollu’uon Control Board as Green

Industnes 11sted in Annexure ‘V'I and su.bject to mammum mstallatmn of 30

el

xiv) Taxi stands and car parking including multilevel parking

XXV) Automobile workshop with floor area not exceeding 300 sgq.m and electrical

installations not exceeding 15 H.P.

xxvi) Religious puildings and welfare institutions occupying 2 floor area not

(2) Al uses/activities not specifically mentioned under sub-regulations

exceeding 500 sq.1m.
(1) above shall be

prohibited in this zone.

Commetcial use zone

(1) In

this zone, buildings or premises shall be permitted only for the following purposes

and accessory uses:

i

i)

All activities that is permissible in Residential Zone without restriction of
floor area (except industries)
All commercial and business uses including all shops, stores, markets,

shopping centers and uses connected with the display and retail sale of
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GREEN CATEGORY

Sl. No | Type code Industry sector-Types
1 3001 Aluminium utensils from aluminium circles by pressing
only (dry mechanical operation) -
2 3002 Ayurvedic and homeopathic medicines (without boiler)
3 3003 Bakery /confectionery / sweets products (with production
capacity <1tpd (with gas or electrical oven) .
4 3004 Bi-axially oriented PP film along with metalizing operations ;
5 3005 Biomass briquettes (sun drying) without using toxic ﬂ
hazardous wastes
6 3006 Blending of melamine resins & different powder, additives
by physical mixing
7 3007 Brass and bell metal utensils manufacturing from circles |
(dry mechanical operation without re-rolling facility) ‘
8 3008 Candy
9 3009 Cardboard or corrugated box and paper products (excluding
paper or pulp manufacturing and without using boilers)
10 3010 Carpentry & wooden furniture manufacturing (excluding
saw mill) with the help of electrical (motorized) machines
such as electrical wood planner, steel saw cutting circular
blade, etc.
| 3011 Cement products (without using asbestos / boiler / steam
curing) like pipe; pillar, jafri, well ring, block/ tiles
etc.(should be done in closed covered shed to control
fugitive emissions) , : ,
12 3012 Ceramic colour manufacturing by mixing & blending only
(not using boiler and wastewater recycling process)
13 3013 Chilling plant, cold storage and ice making
14 3014 Coke briquetting (sun drying)
15 3015 Cotton spinning and weaving (small scale)
16 3016 Dal Mills
7 3017 Decoration of ceramic cups and plates by electric furnace |
18 3018 Digital printing on PVC clothes @
19 - 3019 Facility of handling, storage and transportation of food .
. grains in bulk '
20 3020 Flour mills (dry process)
21 3021 Glass, ceramic, earthen potteries, tile and tile
manufacturing using electrical kiln or not involving fossil
fuel kiln
122 3022 Glue from starch (physical mixing) with gas / electrically
operated oven / boiler
23 3023 Gold and silver smithy (purification with acid smelting
operation and sulphuric acid polishing operation) (using
less or equal to 1 litre of sulphuric acid/ nitric acid per
month)
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24 3024 Heat treatment with any of the new technology Iike |
ultrasound probe, induction hardening, ionization beam,
gas carburizing etc.( Finalization of categorization subject to

. field verification)

25 3025 Insulation and other coated papers (excluding paper or pipe
manufacturing)

26 3026 Leather foot wear and leather products (excluding tanning
and hide processing except cottage scale)

27 3027 Lubricating oil, greases or petroleum based products (only
blending at normal temnperature)

28 3028 Manufacturing of pasted veneers using gas fired boiler or
thermic fluid heater and by sun drying (except coal fired
Boiler)

29 3029 Oil mill Ghani and extraction ( no hydrogenation / refining)

30 3030 Packing materials manufacturing from non asbestos fibre,
vegetable fibre yarn

31 3031 Phenyl / toilet cleaner formulation and bottling

32 3032 Polythene and plastic processed products manufacturing
(virgin plastic)

33 3033 Poultry, Hatchery and piggery
(Poulty farms less than one lakh birds need not to obtain
CTO - As per CPCB F.No. B-29012/IPC-VI/2017-18, dated
19.07.2017) ,

34 | 118084 | | Power looms (without dye and bleaching)

35 3035 Puffed rice (muri) (using gas or electrical heating system)

36 3036 Pulverization of bamboo and scrap wood

87 3037 Ready mix cement concrete

38 3038 Reprocessing of waste cotton

39 3039 Rice mill (Rice hullers only)

40 3040 Rolling mill (gas fired) and cold rolling mill

41 3041 Rubber goods industry (with gas operated baby boiler)

|42 3042 Saw mills

43 3043 Soap manufacturing (hand made without steam boiling /
boiler)

44 3044 Spice grinding (upto 20 HP motor)

45 3045 Spice grinding (>20 HP motor)

46 3046 Steel furniture without spray painting

47 3047 Steeping and processing of grains

48 3048 Tyres and tube retreating (without boilers)

49 3049 Chilling plant and ice making without using ammonia

50 3050 CO2 recovery

51 3051 Distilled water (without boiler) with electricity as source of
heat

52 3052 Hotels (up to 20 rooms and without boilers) having waste

water generation less than 10 KLD and no Hazardous waste
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generation
3053 Manufacturing of optical lenses (using electrical furnace) :’
- 3054 Mineralized water
3055 Tamarind powder manufacturing

56 3056 Cutting, sizing and polishing of marble stone

87 3057 Emery powder (fine dust of sand) manufacturing

58 3058 Flyash export, transport & disposal facilities

59 3059 Mineral stack yard / Railway sidings

60 3060 Oil and gas transportation pipeline contains small gas
based power plants upto 5 MW

61 3061 Seasoning of wood in steam heated chamber

62 3062 Synthetic detergent formulation units which are not
manufacturing LABSA

63 3063 Tea processing (without boiler)

64 3064 Modular wooden furniture from particle board, MDF< swan
timber etc, Ceiling tiles/ partition board from saw dust,
wood chips etc., and other agricultural waste using
synthetic adhesive resin, wooden box making (Without
boiler) :

65 3065 Crematorium

66 3066 Light Engineering & Fabrication units with painting.

67 3067 Steam calendaring / Zero zero finishing/centering etc.

68 3068 Stone and Granite cutting, sizing and polishing units

69 3069 Single' Boiled Rice Mills using steam boiling with pre-
cleaning process

| 70 3999 Miscellaneous (Green)
WHITE CATEGORY

SLNo | Type code ; ‘ Industry sector-Types

1 4001 Assembly of air coolers / conditioners, repairing and
servicing ‘

2 4002 Assembly of bicycles, baby carriages and other small non
motorizing vehicles

3 4003 Bailing (hydraulic press)of waste papers

4 4004 Bio fertilizer and bio-pesticides without using inorganic
chemicals

5 4005 Biscuits trays etc from rolled PVC sheet (using automatic
vacuum forming machines)

6 4006 Blending and packing of tea

7 4007 Block making of printing without foundry (excluding
wooden block making)

8 4008 Chalk making from plaster of Paris (only casting without
boilers ete. (sun drying / electrical oven)

9 4009 Compressed oxygen gas from crude liquid oxygen (without

use of any solvents and by maintaining pressure &
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LTI 6T 6L 1. District Environmental Engineer, Tamil Nadu Pollution Control
Board gjauiseflsir sipgih 5.6.6r DEE/TNPCB National Green

Tribunal (SZ) Chennai orders dated 21.01.2021 in O.A.No.
103/2020.

2. Drsmemen sevmr 18, mel & [Bifsumasl LDmID (GHle B o0z s gilsmm
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Avnexuve -

Noise Report day time 6:00am to 10:00 pm (16 Hours)

SL.No Ward No Leqg Lmin Lmax |% of sampling Land of Pattern
1 |1stward Residential
2 |2nd ward (i) Residential
3 |2nd ward (ii) Commercial
4 |3rd ward Residential
5 |4th ward(i) Residential
6 [4th ward(ii) Residential
7 |5th ward Residential
8 |6th ward Residential
9 |7th ward Residential
10 |8th ward Commercial
11 (Sth ward Residential
12 |10th ward Slience Zone
13 |11th ward Residential
14 |12th ward Mixed
15 |13th ward Residential
16 |14th ward Residential
17 |15th ward(i) Residential
18 |15th ward(ii) Residential
19 |16th ward (ii) Slience Zone
20 |16th ward(iii) Slience Zone
21 |17th ward Slience Zone
22 |18thward(i) Slience/Background
23 |18th wardii) Residential
24 |18th ward (jii) Residential/school
25 |Jalakandapuram Residential
26 |Milakaikaranur Residential
27 |Sakthivel house Residential
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Noise Report night time 10:00 pm to 6:00 am (8 Hours)

SL.No Ward No Leq Lmin Lmax |% of sampling Land of Pattern
1 |1stward Residential
2 |2nd ward (i) Residential
3 |2nd ward i) Commercial
4  [3rd ward Residential
5 |4th ward(i) Residential
6 |4th ward(ii) Rasidential
7 |5th ward Residential
8 [6th ward Residential
9 |7th ward Residential
10 |8th ward Commercial
11 |9th ward Residential
12 [10th ward Slience Zone
13 |11th ward Residential
14 |12th ward Mixed
15 |[13th ward Residential
16 |14th ward Residential
17 |15th ward(i) Residential
18 |15th ward(ii) Residential
19 |16th ward (ii) Slience Zone
20 |16th ward(iii) Slience Zone
21 |17th ward Slience Zone
22 |18thward(i) Slience/Background
23 |18th ward(ii) Residential
24 |18th ward (iii) Residential/school

Jalakandapuram

25 |CRV Residential
26 |Milakaikaranur Residential
27 |Sakthivel house Residential
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AMBIENT NOISE MONITORING REPORT

Location Ist Ward Land use pattern Residential
Date of Monitoring 14.10.2020 Geo coordinates
: Latitude 11°'41"42" N
Make, —_..,hoﬁ”m_ .w, mm:m_* no. of CESVA-CBE
emsramen Longitude 77° 58'35" E
NIGHT TIME NOOISE
S.No |File No. Start End Duration ki Lmin Liiax Lo Lz Lgg log
10/14/2020 10/14/2020 —
1 T 10-48:25 PM | 11:18:33 PM 0000:30:09| 51.2 49.2 80.6 62.4 55.4 51.1 1.709
10/14/2020 10/15/2020 -,
2 79 11:55:38 PM | 12:25:37 AM 0000:30:00 57 50.8 68.9 571 56.1 53.3 1.755
10/15/2020 10/15/2020 .
3 81 1:06:20 AM 1-36:20 AM 0000:30:01| 496 48.3 59.4 50.5 50 49.5 1.695
10/15/2020 10/15/2020 ey
4 83 5-52:36 AM 6:22:36 AM 0000:30:01| 58.7 54.9 720 59.2 57.3 56.7 1.768
NIGHT SAMPLING 50 % g 54.05 1.7318
Average
DAY & NIGHT SAMPLING 58 %
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13 | 167 15:19:48 15:49:49 | 30:01.0 | 643 | 535 | 838 | 669 | 623 | 592 | , 0o
14 | 168 15:51:10 16:21:11 | 30:015 | 635 | 528 | 851 | 659 | 616 | 586 | .0,
15 | 169 16:22:12 16:52:13 | 30:007 | 672 | 535 | 929 | 682 | 634 60 | 4 go7
16 | 170 17:01:26 17:31:27 | 30007 | 709 | 561 | 879 | 745 | €83 | 642 |
17 | 172 17:50:47 18:23:36 | 321488 | 689 | 528 | 897 | 724 | 649 | 598 | . .0
18 | 173 19:16:31 19.47:12 | 30411 | 622 | 532 | 805 | 644 | 599 | 575 | o
19 | 174 19:48:39 20:118:45 | 30:062 | 653 | 522 | 846 | 687 | 616 | 574 | ...,
20 | 175 | 20:28:23 20:59:00 | 30:36.7 | 621 | 51.0 | 83.4 65 58.6 55 | 103
21 | 176 21:01:51 21:31:53 | 30:021 | 625 | 478 | 814 66 605 | 538 | 1.795
22 | 177 21:33:22 02:03:45 | 30226 | 588 | 468 | 749 | 625 | 56.2 51 1.769

DAY SAMPLING 100 % Leq 1.8185

Average
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AMBIENT NOISE MONITORING REPORT

Location Ward 3 Land use pattern Residential
Date of Monitoring 15.10.2020 Geo coordinates
ik ol kol Latitude 11°41'30" N
ake, Model & serial no. of CESIVA SC-310
the Instrument
Longitude 77°58'"15" E
NIGHT TIME NOISE
S.No |File No. Start End Duration Lag Liin Lmax Lo Lso Lso LOG
10/15/2020 10/15/2020 "
1 110 10:49:55 PM | 11:20:09 PM 0000:30:15| 47.7 37.8 B3.8 55.4 441 40 1.678
10/15/2020 | 10/16/2020 o
2 112 11:57-01 PM | 12:27:34 AM 0000:30:34| 38.4 36.8 67.8 40.9 38.7 37.7 1.584
10/16/2020 10/16/2020 .
3 114 10333 AM | 1:33:09 AM 0000:29:37 54 36.6 777 54 51.1 48.5 1.732
10/16/2020 10/16/2020 —
4 116 2:08:04 AM | 2:38:11 AM 0000:30:08| 43.1 37 58.9 41.3 40 384 1.634
10/16/2020 10/16/2020 p—
5 118 436:01 AM | 5:05:36 AM 0000:29:36| 38.7 36 62.5 40.6 38.9 37.6 1.587
10/16/2020 10/16/2020 e
6 120 53857 AM | 6:08:11 AM 0000:29:15| 45 36.4 82.2 498 41.8 38.9 1.653
Leq
NIGHT SAMPLING 75 % 44,13 1.6447
Average
DAY & NIGHT SAMPLING 75 %
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AMBIENT NOISE MONITORING REPORT

"|Location 4th Ward Land use pattern Residential
Date of Monitoring 13.10.2020 Geo coordinates
i Latitude 11°41"11" N
Make, ﬂ_ﬂ_on__m_ Hm. mm:m_n no. of CESVA-CBE
L gl Longitude 77°57'46" E
NIGHT TIME NOISE
S.No [File No. Start End Duration Log Lmin L Lyo Lso Lgg LOG
10/13/2020 10/13/2020 oy
1 42 9:50:01 PM | 10:20:02 PM 0000:30:02| 47.4 446 739 48.6 47.6 46.7 1.675
10/13/2020 10/13/2020 o
2 44 11:03:33 PM | 11:33:32 PM 0000:30:00( 45.6 442 69.5 477 46.8 458 1.658
10/14/2020 10/14/2020 s
3 46 124111 AM | 12:41:10 AM 0000:30:00( 45.4 44 70 48.9 47.5 46.2 1.657
10/14/2020 | 10/14/2020 o
4 48 1:25:39 AM 1-55:49 AM 0000:30:11| 48.2 439 66.8 46.8 46.1 45 1.683
10/14/2020 10/14/2020 p
5 50 3.08:38 AM 3:09:07 AM 0000:00:30 45 44.2 48.7 45.7 452 44.8 1.653
10/14/2020 10/14/2020 _——
6 52 3:44:04 AM 4:14:07 AM 0000:30:04| 44.5 41.8 61.5 44,2 43.4 42.8 1.648
10/14/2020 | 10/14/2020 o
T 54 4:48:49 AM 5:18:48 AM 0000:30:00| 42.6 41.8 69 46.7 448 44 1.629
10/14/2020 10/14/2020 .
8 56 5:54:50 AM 6:24:54 AM 0000:30:05| 46.2 429 76.6 61.2 50.4 452 1.664
NIGHT SAMPLING 100 % Leq | 4553 1.65838
Average
DAY & NIGHT SAMPLING 54.2 %
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AMBIENT NOISE MONITORING REPORT

Location 5th Ward Land use pattern Residential
Date of Monitoring 13.10.2020 Geo coordinates
i Latitude 11°41"13"N
Make, Model & serial no. of Larson Davis, 824, A2008
the Instrument Longitude 77°57'42"E
NIGHT TIME NOISE
S.No |File No. Start End Duration | Leg - L max L1o Lso Lo LOG
10/13/2020 | 10/13/2020
-30: . : 8 1.689
1 43 | soondr Brt | G3ERd4 BN 0000:30:00| 48.9 40.9 70.4 50.6 47.6 44
10/13/2020 | 10/14/2020
30 : . 1.672
2 45 | iiae1gpM | 12:08:19 am |0000:30:02| 47 44 89.5 60 47 45.8
10/14/2020 | 10/14/2020
T . : 1.658
3 47 | souses AM | 1:16:54 an | 0000:30:02 45.6 43.9 60 48 47.1 455
10/14/2020 | 10/14/2020
-30: : ; . 1.665
4 49 s AN | 200 0000:30:03| 46.3 44.4 66.3 475 46.6 458
10/14/2020 | 10/14/2020
-30: . . . 44.4 1.647
5 51 4151 &M | 351 my |0000:30:01 44.4 40.7 69.8 57.5 47.9
10/14/2020 | 10/14/2020
-30: : 44, 1.639
6 53 TAEaT KM | s pa 0000:30:08| 43.6 42.7 67.2 46 44.9 3
10/14/2020 | 10/14/2020
30! s : 3 1.797
7 55 oG kM | B0 AN 0000:30:01| 62.7 41.1 76.7 59.2 455 44
NIGHT SAMPLING 87.5 % Leq 47.97 1.6810
Averade
DAY & NIGHT SAMPLING 54.16 %
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AMBIENT NOISE MONITORING REPORT

Location 6th Ward Land use pattern Residential
Date of Monitoring 15.10.2020 Geo coordinates
; Latitude 11°41'39" N
Make, ﬂoﬁﬂ_m_ & serial no. of CESVA SC-310
the Instrument Longitude 77° 57'46" E
NIGHT TIME NOISE
S.No |File No. Start End Duration Lag Lo L Lo Lso Lgy |LOG
10/15/2020 10/15/2020 e
1 109 10:112:01 PM | 10:42:17 PM 0000:30:17| 42.3 39.5 75.4 62.4 53.6 43.8 1.626
10/15/2020 | 10/15/2020 s,
2 111 10:49:55 PM | 11-20:09 PM 0000:30:15| 47.7 37.8 83.8 55.4 44.1 40 1.678
10/16/2020 10/16/2020 S
3 113 123123 AM | 1:01:24 AM 0000:30:02| 48.2 36.7 57.9 526 384 37.7 1.683
10/16/2020 10/16/2020 .
4 115 13510 AM | 2:05:44 AM 0000:30:35| 44.4 37.1 73 53.7 44,2 39.4 1.647
10/16/2020 10/16/2020 —_—
5 117 24106 AM | 3:11:08 AM 0000:30:03| 40.5 36.4 63.2 416 399 38.9 1.607
10/16/2020 10/16/2020 s
6 119 50633 AM | 5:36:32 AM 0000:30:00| 40 34.5 61.5 43.8 39.6 36.8 1.602
NIGHT SAMPLING 75% Leq 43.75 1.641
Average
DAY & NIGHT SAMPLING 75 %
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AMBIENT NOISE MONITORING REPORT

Location 7th Ward Land use pattern Residential
Date of Monitoring 16.10.2020 Geo coordinates
i Latitude 11°41'33" N
Make, Model & serial no. of CESVA SC-310
the Instrument Longitude 77° 58'8" E
NIGHT TIME NOISE
S.No |File No. Start End Duration Les Liiia Lo L1o Lso Lgo LOG
1 146 59.4 45.2 83 63.7 56.1 51.3 1.797
2 148 50.7 47.7 86.8 62.8 56 51.3 1.797
10/17/2020 10/17/2020 e
3 150 10:37:23 AM | 11:08:06 AM 0000:30:44| 62.8 45.2 84.6 64.9 58.7 53.1 1.797
10/17/2020 10/17/2020 —
4 152 11:47:27 AM | 12:19:12 PM 0000:31:46| 58.2 47 1 87.2 63.5 57.1 51.5 1.764
10/17/2020 10/17/2020 o
5 154 12-56:46 PM 1:28:15 PM 0000:31:30| 594 48.1 83 62.3 57.1 52.7 1.773
10/17/2020 10/17/2020 [
6 156 2:59:08 PM 3:29:08 PM 0000:30:01 73.3 43.2 90.2 64.5 55 49 1.865
NIGHT SAMPLING 75 % Leq 63.09 1.800
Average
DAY & NIGHT SAMPLING 66.6 %
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AMBIENT NOISE MONITORING REPORT

Location 8th ward Land use pattern Commercial
Date of Monitoring 16.10.2020 Geo coordinates
; Latitude 11°41'45" N
Make, _”o.wm_ & serial no. of | | . <on Davis, 824, A2008
S L] Longitude 77°58'3" E
NIGHT TIME NOISE
S.No [File No. Start End Duration L Lot | S— Lio Lso Lao LOG
1 64 22:25:08 22:55:06 0:29:58 81.6 57.1 101.7 85.1 79.7 71.5 1.911
2 66 23:27:17 23:57:18 0:30:01 75.0 56.4 947 78.6 70.9 61.1 1.875
3 68 0:51:52 1:21:54 0:30:02 76.8 56.0 90.7 80.1 76.2 65.2 1.885
4 70 1:54:46 2:25113 0:30:27 784 67.6 109.3 79.2 77.6 74.3 1.894
5 72 2:58:51 3:29:04 0:30:13 Firsl 68.5 90.9 79.2 76.3 741 1.887
6 74 4:05:46 4.32:49 0:27:03 83.9 57.8 104.8 86.5 79.6 74.8 1.923
Ti 76 5:05:56 5:35:36 0:29:40 77.4 57.9 1i13:3 70.5 64.7 61.2 1.888
Leq
NIGHT SAMPLING 87.5% 78.47 1.8947
Average
DAY & NIGHT SAMPLING 70.83 %
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ANMBIENT NOISE MONITORING REPORT

Location 9th Ward Land use pattern Residential
Date of Monitoring 15.10.2020 Geo coordinates
Ll ”gsmn__ﬂwcmhw_”” no.of | | rson Davis, 824, A2008 _.mgw% —
Longitude 77°58'8" E
NIGHT TIME NOISE
S.No [File No. Start End Duration | Leg L L Lo Lso Lgo LOG
1 141 22:08:21 22:36:13 27:52.3 54.2 45.5 81.8 53.7 48.2 471 1.733
2 143 23:30:24 0:02:13 31:49.2 55.3 41.7 86.8 56.1 43.9 42.5 1.742
3 145 0:41:25 1:13:16 31:51.1 54 .4 41.8 87.9 48.8 45 42.8 1.735
4 147 2:00:14 2:35:10 34:56.0 50.0 41.2 72.8 46.7 42.8 41.9 1.698
5 149 3:50:55 4:05:57 15:01.7 511 41.2 70.2 51.7 43.6 41.9 1.708
6 151 4:37:40 4:44:33 06:53.2 68.0 41.4 93.0 72.9 54 45.4 1.832
7 153 5:45:35 6:01:13 15:37.8 55.9 42.4 83.7 55.7 51.6 44.5 1.747
8 154 6:01:46 6:16:48 15:02.3 572 43.7 82.9 59.8 55.2 51.9 1.757
NIGHT SAMPLING 100 % ><_Hm% 55.46 1.744
DAY & NIGHT SAMPLING 75 %
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AMBIENT NOISE MONITORING REPORT

Location 10th Ward Land use pattern Silence Zone
Date of Monitoring 14.10.2020 Geo coordinates
. Latitude 11°41'37" N
hake, HMJ“MM—MMM no, of Larson Davis, 824, A2008
Longitude 77°57'45" E
NIGHT TIME NOISE
1 |File No. Start End Duration Leg L rmin Lmax L1o Lso Lso LOG
1 98 22:34:43 23:04:51 30:07.8 53.2 40.8 87.3 50.2 43.3 41.6 1.725
2 100 23:42:25 0:13:50 31:24.8 48.8 40.7 84.2 49.9 42.7 41.1 1.688
3 102 0:49:22 1:17:55 28:33.1 52.5 40.8 91.4 43.1 41.8 41.2 1.720
4 104 1:54:25 2:22:58 28:33.1 45.6 40.5 71.9 457 41.9 40.7 1.658
3 107 3:42:19 3:52:33 10137 43.3 40.7 60.5 452 41.7 41.1 1.636
6 109 4:29:27 4:58:53 29:26.2 48.7 40.8 69.3 51.4 44 1 41.6 1.687
7 111 5:34:33 5:44:55 10:22.5 51.5 42.5 69.5 54.2 50.2 46.2 1.711
Leq
NIGHT SAMPLING 87.5 % 48.9 1.6893
Average
DAY & NIGHT SAMPLING 62.5 %
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AMBIENT NOISE MONITORING REPORT

Location 11 th Ward Land use pattern Residential
Date of Monitoring 17.10.2020 Geo coordinates
: Latitude 11°41'29" N
Make, ﬂ_s:on_*m_ W mm:m_H no. of CESVA SC-310
EARELREmed Longitude 77°58'4" E
NIGHT TIME NOISE
S.No [File No. Start End Duration Lag Lyin L Lo Lso Lgo LOG
10/17/2020 10/17/2020 .
1 149 10:01-29 AM | 10:33:55 AM 0000:32:27| 58.7 48.2 88.5 59.6 55.6 52.3 1.768
10/17/2020 10/17/2020 N
2 151 11:12:40 AM | 11:42:48 AM 0000:30:09| 59.8 | 46.7 83.1 58 55.6 50.2 1.776
10/17/2020 10/17/2020 ot
3 153 129295 PM | 12:53:48 PM 0000:31:24| 63.6 51.6 73.3 64.1 63.3 57.6 1.803
10/17/2020 10/17/2020
:30: : : B .769
4 155 1-32:01 PM 2:02:01 PM 0000:30:01| 58.8 55.3 86.4 63.3 59.9 58 1.76
Leq
NIGHT SAMPLING 50 % 60.12 1.7790
Average
DAY & NIGHT SAMPLING 5417 %
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AMBIENT NOISE MONITORING REPORT

Location 12th Ward Land use pattern Mixed
Date of Monitoring 15.10.2020 Geo coordinates
; Latitude 11°41'41" N
Ll ﬁgso.”__”_ W_.:m%_:”“ noiof Larson Davis, 824, A2008
e Instrume Longitude 77°58'8" E
NIGHT TIME NOISE
S.No |File No. Start End Duration = Lisin L sira Lo Lso Lgo LOG
1 142 22:55:45 23:30:03 34:17.8 54.6 41.7 80.2 58.2 457 42.7 1.737
2 144 0:04:20 0:36:11 31:51.2 54.4 41.6 83.5 52.8 44 4 42.8 1.619
3 146 1:13:45 1:45:49 32:03.6 50.3 41.8 76.7 49.6 441 42.7 1.701
4 148 2:37:18 2:38:21 01:02.7 53.4 42.6 73.4 57.5 47.6 43.8 1.727
5 150 4:06:45 4:36:46 30:01.0 53.8 411 77.8 55..7 47.6 43.5 1.730
6 152 5:12:40 5:41:11 28:30.5 55.6 . 43.0 77.3 58.5 50.3 47.4 1.745
Leq ‘
NIGHT SAMPLING 75 % 51.26 1.7098
Average
DAY & NIGHT SAMPLING 75 %
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AMBIENT NOISE MONITORING REPORT

Location 13th Ward Land use pattern Residential
Date of Monitoring 14.10.2020 Geo coordinates
Make, ﬁmn__m_mwcmhm_ﬂ no. of | | 2rson Davis, 824, A2008 S B,
Longitude T7°57'47" E
NIGHT TIME NOISE
S.No |File No. Start End Duration Leg Lo L Lo Lsg Lgg LOG
1 97 21:59:28 22:29:31 30:02.6 46.4 41.0 74.5 46.7 42.8 41.7 1.666
2 99 23:06:07 23:36:38 30:31.2 56.7 40.6 88.8 58 46.9 41.6 1.733
3 101 0:14:59 0:46:17 31:17.6 43.6 40.7 70.3 43.4 42 41.3 1.639
4 103 1:19:19 1:52:31 33:11.6 421 40.2 56.0 42.6 41.2 41 1.624
5 105 2:24:05 2:57:03 32:58.1 52.0 40.9 90.8 49.5 42.2 41.6 1.716
6 108 3:54:54 4:26:56 32:021 43.9 40.6 69.0 45.8 41.8 41 1.642
7 110 5:06:56 5:32:23 25.27.2 532 41.4 80.3 50.7 443 42.6 1.725
8 112 5:46:28 5:56:59 10:30.5 55.1 43.2 73.3 58.4 53.1 49.3 1.741
NIGHT SAMPLING 100 % Leq 48.79 1.6883
Average
DAY & NIGHT SAMPLING 58.3 %
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AMBIENT NOISE MONITORING REPORT

Location WARD 14 Land use pattern Residential
Date of Monitoring 13.10.2020 Geo coordinates
: Latitude 11°41'29" N
Make, Hoﬂﬂm_ W mm:mwﬂ no. of CESVA SC-310
SeatlERELALIN Longitude 77°58'19" E
NIGHT TIME NOISE
S.No |File No. Start End Duration Ly Lin Lo L1 Lso Lo LOG
10/13/2020 10/13/2020 P
1 95 10:46:11 PM | 11:19:28 PM 0000:33:18| 61.5 45.6 87.8 61.8 58.5 54.2 1.788
10/13/2020 10/14/2020 -
2 98 11:58:29 PM | 12:28:46 AM 0000:30:18| 56.4 47.3 87.9 62.5 59.8 54.5 1.751
10/14/2020 10/14/2020 L
3 100 1:53:36 AM 9:95:18 AM 0000:31:43| 53.8 43.9 86.9 55.2 52 48.6 1.730
10/14/2020 10/14/2020 o .
4 102 3:10-:00 AM 3-47:19 AM 0000:37:20( 60.2 456 81.5 58.1 56 51.7 1.779
10/14/2020 10/14/2020 o
5 104 4:35:51 AM 5:14:08 AM 0000:38:18| 55.9 37.6 86.8 49.3 43.1 41.5 1.747
NIGHT SAMPLING 62.5 % Leq 57.41 1.7590
Average
DAY & NIGHT SAMPLING 54.16 %
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AMBIENT NOISE MONITORING REPORT

Location 15th Ward Land use pattern Residential
Date of Monitoring 13.10.2020 Geo coordinates
Make, HMJMMWW_MM”“ oo ot . _um:ﬂ:.am ._._oﬂ .Am: N
Longitude TSP E
NIGHT TIME NOISE
S.No |File No. Start End Duration Lag Lmin | Lio Lso Lgg LOG
1 94 ‘_A%ﬂomw%owwb \_\_%M_mm..v%oww_ 0000:33:07| 55.8 45.2 81.6 60.1 57.8 52.4 1.746
2 a7 ‘_AMM_MW%W@_ \_\_mmmm\owﬁoww_ 0000:31:20| 44.9 39.4 88.6 59.1 43.6 41.2 1.652
3 g9 ._\_%M_oﬁmnow,ﬂ._ “m\mﬁwﬁ%@ 0000:38:38| 54.8 46.4 84.8 60.2 58.3 55.9 1.738
4 101 mﬂmﬁmﬂwym%_ Mom,mummﬂm_m 0000:30:11| 57.9 46.3 84.7 61.6 56.9 53.1 1.762
5 103 mﬂwﬂ\mﬂm@ Mohummmmm 0000:42:25| 45.1 40 755 48.7 45.3 441 1.654
6 105 mm\wﬁw_o%m mﬂmﬂ\wﬂwyw 0000:33:21| 54.3 37.9 85.9 58.3 45 41.2 1.734
NIGHT SAMPLING 75 % 51.64 1.7130
DAY & NIGHT SAMPLING 54.16 %
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AMBIENT NOISE MONITORING REPORT

Location 16TH Ward Land use pattern . Silence Zone
Date of Monitoring 18.10.2020 Geo coordinates
Latitude 11 41'566" N

Emrm_ﬂmnw”w”:mh””“ no. of || arson Davis, 824, A2008
Longitude TPBSRET

DAY TIME NOISE

S.No [File No. Start End Duration Lag L it [ Lo Lso Lag LOG
1 190 7:15:19 7:45:20 30:00.8 58.9 42.9 83.7 61.8 53.3 48 1.770
2 191 7:46:38 8:16:50 30:12.2 55.1 42.8 81.0 575 53 48.5 1.741
3 192 8:18:53 8:48:55 30:01.6 56.7 43.4 79.3 58.9 52.9 48.5 1.753
4 193 8:50:33 9:20:34 30:00.7 56.9 45.0 76.1 59.3 54.2 50.1 1.755
5 194 9:26:32 9:56:33 30:00.8 55.3 44 1 76.5 57.8 53.6 49.7 1.742
6 195 9:58:11 10:28:12 30:00.6 55.6 43.9 73.1 58.1 53.4 49.4 1.745
7 196 10:35:39 11:05:40 30:00.8 56.6 44.5 81.7 57.8 53.5 49.8 1.752
8 197 11:07:02 11:38:23 31:20.6 55.9 43.1 71.8 59.1 53.8 49 1.747
9 198 12:01:55 12:31:56 30:00.7 53.5 43.5 7.5 56.1 51.8 47.8 1.728
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13 67 14:21:54 14:52:08 30:14.0 751 68.8 105.1 74.8 59.5 56.2 1.875
14 69 14:53:25 16:23:35 30:10.2 71.8 56.0 96.1 78.9 77.4 74.0 1.856
15 71 15:24:37 15:54:38 30:00.7 78.2 91.2 g1.2 78.9 77.4 74.4 1.893
16 73 15:56:45 16:17:46 21:01.5 78.8 69.8 98.6 80.9 78.2 78.2 1.897

DAY SAMPLING 100 % 81.75 1.9125




LL

1069 20’61 % GZ'99 ONINdWVS Avd
£19°L GGy 9’9y g8y 8'99 vEY 'Ly £¢.0g0 EEPP.0C oLwLiog 29 6
LLLL 99 68 A S'l8 Lb G'LS ¢L0ge0 £e6l-le Lg:6¥:0¢ 19 8
GLO'L 6t 7oy S6F 7’69 £Er VA4 80:0€:0 8L:¥¥:0T 0l¥lL0z 09 L
€89°L Sy 8'9% Z0s 669 L'ep 14 £L:0€:0 9L¢Loc £0:ct 6L 69 9
889°L R4 29F £€'1S VL ey 88l €0:0€:0 £0-L¥6lL 00'LLBL 89 g
80L°L A a7 VPA% 2 L¢cL 6L L'lg c0:0g:0 65:€0:61 /G€g8L LS ¥
699'L Gep jele) 4 S8y ¥'69 9Ly L9y L0:0g:0 L5628l 9G:69:L1 9g €
€891 £k by ¢'LS geL L0 '8k ¢0:0€0 PLPGLL cLiveiLL gg G
9zL'L A g'Sy Gg'é9 m.‘mm 0] £'es L0-:0g0 GLLLLL L9l 125 b
907 06 03 0k xeuly Ut ba uoleing pug uelg ‘ON @lld| ON'S
3SION FNIL AVa
3 .6£.8G 2L apnjibuo o jJuawnIysu| auyy
N €LY L) opmper| © 00 Ve8 TSI 10 0u fepies g jopoiy ‘o
S9]BUIPI00D 095 02020} e} Buniojuopy Jo ajeq
punoibyoeg/eous|ig useped asn pue- piem yig| uones0T

14043y ONIMOLINOW ISION LNIIFINY




AMBIENT NOISE MONITORING REPORT

Location 18th ward Land use pattern Silence/Background
Date of Monitoring 13.10.2020 Geo coordinates
i Latitude 11 41'33" N
Make, ﬂgsmn__”wwzmh“”_ﬂ no-of || arson Davis, 824, A2008 — -
NIGHT TIME NOISE

S.No [File No. Start End Duration Leq Lamin Lmax Lio Lso Lo LOG
1 63 21:563:22 22:23:28 0:30:06 46.8 43 69.6 48.4 459 445 1.670
2 64 22:25:08 22:55:06 0:29:58 46.6 427 63.5 47.9 45.5 443 1.668
3 65 22:55:58 23:26:00 0:30:02 493 428 81.8 48.1 45.8 443 1.692
4 66 232717 23:57:18 0:30:01 51.6 40.3 83.2 43.5 41 40.7 1.712
5 67 0:17:59 0:48:17 0:30:18 54 41.6 82.1 56.7 447 43.2 1.732
6 68 0:51:52 1.21:54 0:30:02 73.3 Ac,_ - 108. 74 47.8 42.5 1.865
7 69 1:22:49 1:563:24 0:30:35 56.4 40.8 92.2 51.3 43.2 417 1.751
8 70 4.05:46 2:25:13 0:30:27 49.1 41.1 67.6 527 43.2 42 1.691
8 7 2106:32 2:58:44 0:32:12 65.1 42.3 95.3 50.1 46.3 445 1.741
10 72 2:58:51 3:29:04 0:30:13 43 40.8 66.6 439 42 41.3 1.633
11 73 3:31:47 4:02:15 0:30:28 446 40.6 75.1 43.6 41.7 41.1 1.649
12 74 4:05:46 4:32:49 0:27:03 42.6 40.7 67.5 43.2 415 41 1.629
13 i) 4:35:10 5:05:11 0:30:01 43.6 40.6 7.0 43.7 41.6 41 1.639
14 76 5:05:56 5:35:36 0:29:40 46.6 40.8 79.2 457 42.9 417 1.668

NIGHT SAMPLING 100 % 49.62 1.6957

DAY & NIGHT SAMPLING 95.83 %
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AMBIENT NOISE MONITORING REPORT

Location S.SAKTHIVEL HOUSE Land use pattern Residential
Date of Monitoring 14.10.2020 Geo coordinates
Wiakey goﬂ”wwhﬂ”m e Larson Davis, 824, A2008 __H“”Hw:m% “ ““M“ M
DAY TIME NOISE

S.No |File No. Start End Duration Leg Lmin Evix Lo Lso Lgp LOG

1 130 .H.“mﬁ Mwhmm 10151 Nﬂm 8:26:06) hog0:44:26 | 52.5 445 79.8 503 | 57.7 55.6 1.720

2 131 mmﬂm Mﬂ?ﬂ s mﬁmp_w_ 9:01:38 no00:34:20 | 467 455 785 60.1 59 56.3 1.669

3 132 mwwmmmm?ﬂ 10 a_,mﬁm,ﬂ 9:38:36| nopo:30:56 | 56.8 45.1 786 601 | 588 56.1 1.754

4 133 m“ﬂﬁm wﬂm?w d%w_wm“%owmh 0000:33:17 |  60.2 46.6 75.9 509 | 588 56.7 1.779

5 134 A%Hmm”.%mowmﬂ ﬁﬁwmm“_%%w”h 0000:39:33 |  50.1 44.8 73.5 515 | 481 467 1.699

6 135 Aﬁwmﬂwﬁu\wm\_ ﬁ%ﬁ%owm; 0000:33:35 | 48.7 44.2 79.1 527 | 482 46.4 1,687

7 136 Awm%mm”%omm‘_ d,_mﬁ_%%omv 0000:31:36 | 59.6 46.2 69.8 60 55.9 495 1.775

8 137 Awﬁ..ﬁmﬂwo_mw_ 104 a\moum_,ﬂ 1:06:08 1500:30:21 63 52.5 714 61 59.4 56.8 1.799

9 138 “ﬂwmmo_umh ADgTr maw,w 141381 gogo:3zas | 60.9 50.7 76.5 588 | 57.1 56.3 1.784

10 | 139 “m%\wc_um?ﬂ 100t mc_uw_m__ 23043/ 00004535 | 60.7 51.9 73.9 61 59.9 58.3 1.783

11 140 .“.mh MMo_umpﬂ 10i%ar NHW%J 3:0388| o000:32:15 | 479 46.4 65.5 58.9 57 54 1,680
12 141 mwwwmﬂm,w et mﬁw_m_ 3:38:401 noo0:30:36 | 625 47 714 58.6 | 56.9 543 1.795
13 142 mm_mw\mﬁw_m I a.,mﬁwm 410121 5000:30:03 | 496 458 80.6 505 | 514 481 1.695
DAY SAMPLING 81.25 % 54.94 1.7399

DAY & NIGHT SAMPLING 100 %
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BEFORE THE NATIONAL GREEN
TRIBUNAL, SOUTHERN ZONE AT
CHENNAL.

0.A.NO.103 OF 2020 (S2)

S. Sakthivel

...Applicant(s)
Vs

The District Environment Engineer,
The Tamil Nadu Pollution Control
Board and others.

...Respondent(s)

REPORT OF THE JOINT
COMMITTEE IN COMPLIANCE WITH
THE ORDER DATED 12.01.2021
ISSUED BY THE HON’BLE NGT(SZ)
IN THE MATTER OF 0O.A.NO.103 OF
2020.

Advocate for Applicant No.1
Thiru.C. Kasirajan,
Advocate, Chennai.

Date: 25.03.2021.

Date of hearing on 26.03.2021
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